FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF [INDO ALUSYS INDUSTRIES

) LIMITED|
RELEVANT PARTICULARS ]
1. | Name of corporate debtor Indo  Alusys Industries
B Limited
2. i Date of incorporation of corporate debtor 17.10.1979 |
3 Authority under which corporate debtor is incorporated / | Registrar of Companies (ROC)
| registered Delhi
4. | Corporate Identity No. / Limited Liability I[dentification
No. of corporate debtor U74999DL 1979PLC0O09937

5 | Address of the registered office and principal office (if B-292, Office No. 303,
any) of corporate debtor Chandra Kanta Complex ,
New Ashok Nagar, New

Delhi — 110096.

6. | Insolvency commencement date in respect of corporate 17.05.2024
debtor
7 | Estimated date of closure of insolvency resolution process | 13.11.2024

e

8. | Name and registration number of the insolvency Satish Kumar Chugh

professional acting as interim resolution professional IBBI/IPA-003/1P-N00270/2020-
2021/13196

0 | Address and e-mail of the interim resolution professional, | 111-B, Pocket -F, Mayur Vihar

as registered with the Board Phase-11, Delhi-11009]1
Email: skchugh11l1l@gmail.com

10. | Address and e-mail to be used for correspondence with | 116-A, Pocket -F. Mayur Vihar |

the interim resolution professional Phase-11, Delhi-110091
Email:
cirp.indoalusys@gmail.com

-

11. | Last date for submission of claims | 31.05.2024

12. | Classes of creditors, if any, under clause (b) of sub- | NA

section (6A) of section 21, ascertained by the interim

resolution professional

13. | Names of Insolvency Professionals identified to act as

Authorised Representative of creditors in a class (Three | NA

‘ names for each class)
14. (a) Relevant Forms and (a) http://ibbi.gov.in

(b) Details of authorized representatives (b) Not Applicable

- are available at:

Notice is hereby given that the National Company Law Tribunal, Bench-V has ordered the

commencement of a corporate insolvency resolution process of the Indo Alusys Industries

Limited on 17.05.2024 in Company Petition (IB) No.519/(PB)/2022.
“/  Regn. No.

Y | 18BUIPA-003/00270/ | ¥
2020-2021/13196

wamar
%
%
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The creditors of Indo Alusys Industries Limited, are hereby called upon to submit their claims
with proof on or before 31.05.2024 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proot in person, by post or by electronic means. The proof
of claims is to be submitted by way of the following specified forms along with documentary
proof in support of their claims.

Form B- for claims by Operational Creditors (except Workmen and employees),

Form C- for claims by Financial Creditors,

Form D- for claims by a workman and employee.

Form E- for claims by authorized Representative of workmen and employees.

Form F- for Claims by creditors other than financial creditors and operational creditors.

In order to get the copy of form, you may download the above mentioned forms from the
website http://ibbi.gov.in as prescribed under the Insolvency and Bankruptcy Board of India
(Insolvency Resolution process for corporate persons) Regulations, 2016

Submission of false or misleading proofs of claim shall attract penalties. All claimants are
advised to invariably mention their PAN, email id and phone number in the claim forms

R

Satish Kumar Chugh
(Insolvency Professional)

Interim Resolution Professional
Rgn. No. IBBI/IPA-003/1P-N00270/2020-2021 /13196

> 4 |BBI/IPA-003/00270/
2020-2021/13196

Date: 23.05.2024
Place: New Delhi
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OMKARA ASSETS RECONSTRUCTION PVT. LTD. — FEDDERS ELECTRIC AND ENGINEERING LIMITED e U iU ' !
CiN: UET100TZ2014PTCO20363 _— Reg. O & and 64 UPSIDE Indusirial Area, Sikandrabad, Bulandshahr, UP-203205
Corporate Office: Kohinoor Squara, 47th Floor. N.C Kalkar Marg, R.G.Gadkari Chowk, Dadar (West), Mumbas - 400023 FEDDERS CIN: L28209UP1957PLCO21118 Email: imcapital3B30dEymail.com
Email; mismbaiRomkaraarc.com | Mob,.: +87 876017077 4/+01 S08X80730 ENCINEERING wabsite: ipsimocapiials. com/edders-efeciric-engingering/
[Appendix - IV-A] [See praviso to rule 8 (6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPOERTY STATEMENT OF AUDITED STANDALONE FINANCIAL RESULTS : ~ CORRIGENDUM
et S LS FOR THE FOURTH QUARTER & YEAR ENDED 31st MARCH 2024 (Rs. in Crore) T e e e T T e
: ) 21057024 against tha borrowar The: Legal Heir of Vikas Kumar [Lean Al no
E-Auction Sale Natice for Sale of Immovable Assets under the Securitisalion and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read sl l uartar Ended Sandalons Yearly Ended HHFNOHOUZZ00002266T in which tha um:t-‘r the Proparty description cakumn Flat No
with pravisa to Rulbe 8 (6) of the Security Interest |Enforcemant) Rules, 2002 No. Particulars ' R - - wes anonecusly published as SFF-3 howaver the achual Flatnocis 5F-3, A athar detailwdi
Mirtion b hesaby ghven o th putib in gereral and in pamicular o the Borawen! Co-borrowerGuaranionMarigager M Cuemile Express Limied (Boerawer), Me. Om Prakash Rajgartia .__| 31.03.2024 | 31.03.2023 | 31.03.2024 | 31.03.2023 remain the samea Sell- Auitharised Officer,
{Dinactar and Guaranior), Me, Harsh Vardhan Rajgarhia [Diraclor and Guasanlor) and Mrs. Anila Ragarhia [Direclor and Guaranicr [hal the below described immavable proparlies | (Audited) {Audited) {Audited) [Audited) Dale: - 24052024 Place: - DelhiMCR For Her Hiusing Firance Limiled
morigagedicharged ba the Securad Crediar, tha Physical passession of which has baen takan by tha Authorized Officer of IFC] Limitad, Baing tha Secured Craditar, Tharaafier, Omikara 2 |
Assats Raconstruction Privata Limited (acting in its capacity as Trustes of Cmkara 5 0320 23-24 Tnest) has acquired enfirg culstending debis lying aganst above seid Borowen'Co- 1. | Tokal '“_nm¢ rom npnrali_nns l 138 L] 2.1 120 T v ; ;
norronen Girarantors vide Assignment Agreement dated 25,07, 2023 slong with underhving security from [FE Factars Limited, the described immavabie prapesties wil be soid on "as s 2. | Net I:!'_E“"f-"['-““:' from ordinary | 11.33 14.85 B8 55 22 B Himadri EpEEFEHW Chemical Ltd
where 187, "As is whals®, and “Whatever there 8™ and “Without recourse” bass on 12.06.2024 at 11:00.am %o 12:00 pm (Fas1 dabe and Yme for submission of bids & 11.06.2024 by 5.00 activities after fax ' CIN LET106WE1BETELC A2 TES
p.m.} for recowery of Bs. 10,24 56 52205 (Rupaes Tan Crones Teenty-Fouwr Lakhs Filty-Six Thowsand S Hundred and Twanfy-Two Only] a5 on 26807 2023 Plis Inlerestand Exparses 3. | Met Profit/{Loss) for the period i : N o
woe . 27 07 2027 dua ba tha Cmkara A=zets Reconsiruction Prvsle Limiled, Sacured Craditor from above mantioned BoerawarfCa-borrawar! Gusraniors. aller tax (aller Extraordinary 11.33 14,65 E8.55 22,86 Rlaga. Office: 234, Nelaji Subhas Road, 8th Floor, Kolkala- T00 401
Tha descrpton of the Borroasr and Co-borower and he amounl culsianding along with Intanesiand Expenses due to DARPL from befow merdionesd barower and-co-borower and itEms) Corp. Dffice: B, India Exchange Place, 2nd Floor, Kelkata- 700 001
description of the Immovable Prapary, resene prica and the eamas] monay Sapost and krawn encumbrancas (2 any}an esunder: - 4. | Total Comprehensive Income/ Ph M- 04-033-2230995% 22304383 Fax: 91-033-22300051 ‘Website: www.himadn.com
Particulars of Loan Aceount Description b the P Reserve Price | EMD (Rs)| Minimum Bid {Lown; duwthe youe [Cateprising Information regarding 36" Annual General Meeting to be held through Video
scrption pf the Property Increment Amount | Profit/{Lass) for Ihe year (aller tax) 11,45 14.8 B8.70 22.80 il sl fo i e
s Dvenrile Exgiess Liodied (Barrower] Eniire Basermen, Porion D, Municpal No, 11099, Ward o i I ms RS, 1. 50,000 and Other Comprehensive incame/ Conferencing /| Other Audio-Visual means, Notice of Book Closure and Dividend
Mr. Om Prakash Rajgarnia (Director and Guasantor), | X1V, Khasra No, 15871, Block O, Shisipura, Doehwatan, Karol | 1.44.00,000 | 440,000/ jLana) Lamar tax)] 1. Motice is hereby given that the 36° Annual General Meeting (AGM) of the Members of
Mr. Hawsh Vandhan Rajgartia (Direcior and Guarantor) | Bagh, New Dalhi - 110005 admeasuring 250 5. vards 5. | Equity Paldup Share Capital 30.00 30.00 30.00 30.00 ; ; fh'“’r,g ) : LA
and Mrs. Anila Rajgarhia (Director and Guaransar] ! R e Himadri Speciality Chermical Lid is scheduled to be held on Thursday, 20 June 2024
Parficutars of Loan Account Description of the Property Reserve Price | EMD [Rs.) Minimum Eid _{mat annualized) : | :: 11:0?‘,;':1';':1,?:’ I:hrmi“gh Wdﬂ;_l E_Iﬂnf&rTm::]Tg : HF .]rmm.};Au;m-mgal
. 1 1 i gans N COMpEsnGs: Wil & apHbCame Provesions oF O L panses
M Dvernite Express Limited (Barrowes), Erire Ground Floar, Portion D, Muniopal Mo, 19098, Ward Na. Rs, | Fs A, 2.0 DO- Basie (¥) | 3.78 4.85 28.52 1.62 e S i e pe i
M. Om Prakash Rajjarhia (Direcar and Guarandar), X1, Khasra No. 15871, Block D, Shidipure, Doriwalan, Kerof | 210.00,000- | 21,00,000/ Diluted (2) | 3.78 4.85 29 52 7.62 Act, 2013 ('the Act’) and the rules framed thereunder and the SEBI (Listing
Mr. Harsh Wardhan Rejoarhia (Direchor and Guaranor) Bagh, Hew Dedi- 110005 admeasunng 2505, yards Nala: Obligations and Disclosure Reguirements) Regulations, #2015 ("SEBI Listing
ared Mrs. Anita Rajgarhia (Director and Guarsnioe) 1. The ahove meulls were reviewsd and recommandad by the Audit Commities & approved by the Beard of Directers 81 their mapecbive uiationg” ith Circul 14 1T | ! s
e _ Winimam Bid mieedings hald on 220d May, 2024, The Fanameial reseds for the Foarth quarter and yaar eaded 1161 March, 2024 heva haan aediad by HE‘;'_'TEM ] [Elalj A LA 0; SRR, |"~’~:| ¥, .hﬂ' IEU s
Partlcubars of Lean Account Description of the Property Resarve Price.| EMD (Rs.) tbe Staswory Auditers of the Company 0212021, No, 0272022 and MNo. 102022 dated April 8, 2020, April 13, 2020, May 5,
m : ) - - . Tha above | af of Aud | d Iy R h th E T i 5% £ = e s - i
W's Civernite Express Limited (Barrower] Easter Sice Half Portion of Third without Rocd, Fioor, Bartion Rs R R 200000 T amaaln 13 eSB! (Chctas o tae Disamers B s oy 1S i ot avecnt GF e Au i s iaiorn 2020, January 13, 2021, May 5, 2022 and December 28, 2022 respectively and
i, O F'r:'-llkﬁ:-'.h Rajgarhia :IIll.rE_.-e*.i.'rr arel Guaranior D, Municinal Ma. 11099, .u,-.'a;: '."“.:" %IV Khasra Na. 155."{1_ 1 53000008 | 15,3000 E;:u_llrﬁ:cm T’é‘i’."m:uﬁ'lfffﬂ Emﬂhnr:ﬂl: -:ﬁulnm www Bsnindia.com & www_nseindia.com asd on the company website General Circular No. 082023 dated September 25, 2023 issued by the Minisiry of
M, Harsh Vardhan Ragamia (Director and Guarantor] | Block D, Shidipura. Dorwalan, ¥aral Bagh, New Dehi F—ag il el T O AN ey s A i e :
and Mrs. i Rajgartia (Director and Guasani] 110005 admeasuring 222 5 yards {2000 s, fel | e et By acdr o he Beard Corporale Affairs (WCA Circulars”), withaul the physical prasence of the Members a
= : — e e : " = - Date: 230 May, 2024 VISHAL SINGHAL {Managing Director) a common vanue. Hence Mambers can attend and participate in the AGM through
Aﬁxﬂﬂ;ﬂpﬂzimdlrg Rs. 1?1#,55,622.'— a5 on 26.07.2023 Plus future interest & expenses till data of payment & realization of all dues. VC/IOAVM facility only, The deamed venua for the 36th AGM shall be the Corporata
Lg I-'Iil.‘:‘ﬂ an Physical Possession was taken by the Authorized Officer Office of the' Company situated at Ruby House, B India Exchange Placa, 2nd Floor,
Date of Inspection DEth June 2024, during 11.30 AM to 12.30 PM Kolkata= 700001
Last data & time for 11.06.20:24 by 5:00 pm at Branch Office of DARPL located at Kohinoor Sgquare, 47th Floor, N.C.Kelkar Marg, R.G.Gadkari Chowk, 2 i 3 o .;h the abave MCA Circul d Circular SERIHOICFDICFD-PoD
submission of bid documents | Dadar [West), Mumbai - 400028 or at emall id:- Kalpesh Ojha (Mab, No. 9763825323} (Email ID - kalpesh.ojha@amkaraarc.com) & « M CENTIENEREICE AV M T e e 25 L B
for participation Anlket Joshi (Mob, No, 9869028867 (Emall ID - anlket Joshi@ombaraarc.com ) ZPICIRAZDZEANGT dated October 07, 2023 ssued by SEBI, the soft copes of the
Any other Relevant All bidders are advised to visit on www.omkaraarc.com | hitp:ifomkaraarc.comfauction.php or www_bankeauctions.com for detailed FORM A Motice of the 3&th AGM and the Annual Report of the Company for the financial year
Infariiation terms and conditiens of E-Auction. The Intending bidders shall comply and give declaration under Section 284 of Insclvency and PUBLIC ANNOUNCEMENT ended 31 March 2024 ("Annual Repor?) wil be sent only by email to &l those
Bankruptcy Code2016, [Undar Requlation & of the Insalvancy and Bankruptey Board of India Members, whose email addresses are regisiered wilh the I.'_".{urrl::-ﬂn:,f.' {:umpan}"ﬁ

Authanzed Officern, Omkara Assets Reconstructon P Lid
[Scling in its capacily as a Trushes of Gmkara PS TR0 324 Trust)

Diale : 2405, 2024
Flace Mumiai

{Inachvency Resclution Process for Corporate Perscns) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
[INDD ALUSYS INDUSTRIES LIMITED]

RELEVANT PARTICULARS

Regestrar & Share Transfer Agent (RTA) Le. Mis 5 K, Infosolutions Pyl Lid or with
their respective Depository Parlicipants ("Depository™). Tha Company will be
provading remode e-Violing facility to its members to cast thei voles, during the remaole
e-\oting penod, on businesses as setforth in tha Notice of AGM. Tha instructions for

SHARDA MOTOR INDUSTRIES LIMITED 1. | Mame of corporate deblor Indo Alusys Industries Limited joining the 36" AGM and the manner of participation in the remota electronic voting or
REGD. OFFICE: D-188, OIérNLi;higggsgﬁlgAsLﬁéEE&,?ZI-(;?SE-I, NEW DELHI-110020 2. | Date of incorperation of corporate deblr | 17.10.1879 - | S e casting vole through the e-Voting system during the 36th AGM will be provided in the
: il o oy o I e Nofice of the 36th AGM. Members participating through the VIOV faciity shall be
Tel.: +91-11-47334100, Fax: +91-11-26811676 incorparaled / regstered i e R e et e ey
E-Mail: investorrelations@shardamotor.com, Website: www.shardamotor.com 4. | Comporehe Iensty No. { Limiied Liabilly U749990L1978PLCO0A93T Sl plt L ok Ll ol T B i b A
Idenification Mo of corparate deblos Notice of the 36" AGM and the Annual Report will also be available on the website of
g - & " o B n - vk 1
STATEMENT OF STANDALONE FINANCIAL RESULTS FOR THE y 'f'.irﬁ,;:;”?f:n}'.:’i.fg'r";';r:;'ﬂg;?rd iroea ﬁ;f'i ;E'ﬁ;’élﬁﬁéﬁ’}gﬁ[a rﬂ:"l_';t!_:':"‘“:'e‘”- the: Company {2 www.himads,com and websites of the Stock Exchanges ie. BSE
QUARTER & YEAR ENDED MARCH 31st, 2024 B | Insavency commencement date i 17.05.2024 Lim#ed and National Stock Exchange of India Limited at wwwbseindia.com and
(All amounts are in Z lakh, unless otherwise stated) raspect of corporata tablor www nseindia.com respectively and the AGM Nabice will also be avallable on the
Quarter Ended Year Ended 7 Fj!iﬁﬁ ff';;ﬂ'i_f;'iﬁ'-*e'lfimﬂiﬁ"f? 13.11.2024 website of National Securities Depository Limited (NSDL) (Agency for providing the
ﬁ'o Particulars 31.03.2024(31.12.2023/31.03.2023 | 31.03.2024 |31.03.2023 : H;IJIW'.a'ldpruqstra':Jll T SR T Ramote e-Vating facility) al www evoling nedl.com.
d (Audited) [(Unaudited)| (Audited) (Audited) (Audited) Ir:il:.l":E'-"l:‘.:.' prfesa'unFJ acting as interim IEaE-lI"ﬁ"'FL-I]'.I]IIr;?-:-NE;EEF['.'EIZIEEI-EIIIE1 9106 3. Members holding shares in physical mode who ave nol yet registerediupdated their
1 | Total revenue from operations 70,339.39| 68,911.64| 68,816.45 | 2,80,926.24 | 2,69,993.58 pesoluin prokssiored emad addresses with tha Company! Depository can obtain Notice of the 36" AGM,
Cii = i 8. | Address end | of fhe inie . X ¥ i . Zoh s % ATy
2 | Net profit/(loss) for the period/year (before tax, | 11,417.96| 10,158.79, 8,058.86 | 39,452.43| 27.531.25 | iesoliion prfescional At rcitisied L e e Annual Repart andiorlogin details for joéning the 38 AGM through VC/QAVM facility
exceptional and /or extraordinary items) I with the Board Email: skehughti@gmallcom inciuding a-Voting, by sending scanned copy of the fellowing documeants by email to
3 | Net profit/(loss) for the period/year (before 11,417.96| 10,158.79| 8,058.86 | 39,452.43| 27,531.25 . 0. | Address and e-miall 1o b Used St HB6-A, Pockst -F, Mayur Vihar Phase-ll, investors{@himadr.com or to Company's Registrar and Share Transier Agent at
f[taexr,ngter exceptional and /or extraordinary : cm;spmnan::e with IJI19 mierim Delhl-no081 skoddip@gmail com.
I | ] PESALAR PIROES SR Emiil: cirpindoalusysiTgmail. com ; 2 L j = e sl :
4 | Net profit/(loss) for the period/year after tax 8572.48| 750761 6.05477| 29489.73| 2054253 : |4 : —— —— e d. Asigned request lether mentioning your name, folio number and complete address;
(after exceptional and /or extraordinary items) T T T S e ¥ 1 ?5_'_“"" 'J':'r EJb'"':‘E_'r':"‘ of “'5::"""" e i Seif-attestad scanned copy of the PAN Card; and
5 | Total comprehensive income/(loss) for the | 8,482.98| 7,529.08/ 6,092.06 | 29,464.65| 20,628.41| : " wilﬁzhrérﬁﬂﬁ ;lTir;rE f;';,_.:ﬁ;‘n;d L 0. Seif-atlested scanned copy of any document (such as AADHAR Card, Driving
period/year (comprising profit for the period/year after m4 by The slerim resonitian professicnal Licence, Election Idenlity Card, Passport) in support of the address of the Mamber as
tax and other comprehensive income after tax) i 15, | Mameo of Insolvency Profecsionas ientified 1o i
. . . | i H act as Authorised F:l:-‘luresen‘:alrﬁm creditors in| MA fﬂglﬁlﬂmn“ﬂh,h\ﬁ Company. i
6 | Paid up equity share capital (face value of Rs.2/-each) 594.63 594.63 594.63 594.63 594,63 i & clazs (Thvee names for each oass) 4. Members holding shares in physical mode who have not regstered thelr email
--7 _Earnings — 18 = & = -1 |t 5 14, | fa) Rebevani Forms ang {a} hilp:/ilbbi. gov. in address with the Company are requested o update thair PAN, KYC, Nomination
annualised) ' _JI E (o) Delails of auorized represantalives | o) Mot Applicable detads, by submitting the following forms fo S K Infosolutions Private Limited, the RTA
28.83 25 25 20.36 99.19 69.09 2 are @vakahle &l J L 7 Z i i i ;
Basic : : : - il & of the Company at their address at "5 K Infosolutions Pyl Limited, Unit: Himadn
Diluted 2883|  2525|  20.36 99.19 69.09 (s E ?ﬁfari:;iﬁﬁ?ulgw--:;frlar::uirﬁﬁ%ﬁﬂ%ﬁuLgigulgsm{*a:iwasﬁ;ﬁﬂjilﬂ:isuiﬁﬁ:uﬁ Speciality Chemical Ltd, D/42 Katju Nagar {Near South City Mall), Ground Floor,
u; Limited ori 17052024 in Company Petition (18] Mo, 5191 PEVZ022. Kolkata- 700032, FPhone No. (033) 24120027 & 24120029, E-mail;
:IQI_:E: andalone ol s have b di y ith 1h i d { orincioles of Indi Zi i Thea craciors of Indo Alusys Indwstries Limited. ara heraby called upon to submit theer claimis with skedip@gmail com
. 1hese stanaalone financlal resuits nave been preparea In accoraance wi € recognition and measurement principies or Indian ] procd oo ar bafore 31.05.2024 to tha inlenm resolulicn profassional 5l the addrass mentioned B iy R o i " f o ; ;
Accounting Standards (“Ind AS”), prescribed under section 133 of the Companies Act, 2013 read with relevant rules issued thereunder and in "q # agamnstentry Ma, 10. *  Form I5R-1: Request for Registering FANKYC, Bank detaiis or Changes/Updation
compliance with the regulation 33 of the SEBI (listing obligations and Disclosure requirements) regulations 2015. z i The financial creditors shall submil their claims with praof by electronic means only. All offer therzol
2. The above is an extract of the detailed format of quarter/year ended standalone financial results filed with the stock exchanges under — credion may submé dhe clsims with proot in.person, by postt or by elecironic means, The proof of *  FormiSR-2: Confirmatson of Signature of Shareholders by the Banker
regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015. The full format of these financial results are ' Cleims. i o be submatied by way of the Rrllowing specified:forms along with documentary progt i o Enrm ISR Declarat a f :
; . " o . . LL suppart of their claims, arm ESR-3; Declaration to Opt-oul of Nomnation
available on the stock exchange websites.(URL-www.nseindia.com and www.bseindia.com) and also on above mentioned website of the > : i o : ; -
Company. o Fom E Eﬂf'f'ﬁ_""-f-b‘r Operational Craditors (except Workmen and employess), *  Form SH-13: Nominaticn Farm
F d on behalf of the Board of Direct ' le’.' :m.mmsh!”:'m"”'mﬁﬂn’"'mrs' *  Form3H-14: Change in Nemination
Date: 23.05.2024 or and on penair o e board o Irectors Form [ 1:1'.:a||1'|5n?awnm*ran&ﬁﬂgq'ﬂh}',-eel ; f
Sharda Motor Industries Limited Foemn E- for claims by authorizied Representalive ol workmen and employess *  Form3H-14 and I3R-3: Cancellation of Normenation
Managing Director Formn Feloe Claimes by creditors oiher than financsal creditors and oparalonal creditors, Thi abaove forms can be downlcaded from the wabslta ofthe Company al
In crcer 10 gat e copy of forrn, vou may dewnioad e aboee mantioned forms from e website httns: sy mads comhomeluploadainvst. infolforms  communicationsimandatoriy

hipribb govin &s prescrbed under the Insclvency and Banknsptsy Board of India {nsohency
Resalution pracass far corporata persans) Hequialions, 2018

Subeniszion ol falza or misleading proals of cdaim shall akiract penaas. All daimants are advizad o
invariabily menticon {kair PAM. eaail id and phone numberin he clasm foms

SHARDA MOTOR INDUSTRIES LIMITED

REGD. OFFICE: D-188, OKHLA INDUSTRIAL AREA, PHASE-I, NEW DELHI-110020
CIN: L74899DL1986PLC023202

farnishing full kyc by physical shareholderpdf
5. Members holding shares in physical form who have not vel updated their mandate for
recesving the dividends directiy in their bank accounis throwgh Electronic Clearing

4

AV A

. Tel.: +91-11-47334100, Fax: +91-11-26811676 Satish Kumar Chi';"; Service orany other means "Electronic Bank hMandate”), can register their Electronic
E-Mail: investorrelations@shardamotor.com, Website: www.shardamotor.com (5 s P el Bank Mandate {o receive dividends directly into their bank account sisctronically, by
STATEMENT OF CONSOHDATED |:|NANC|A|_ RESULTS FOR THE Date : 23.05.2024 Interiny Resolution Professional sending the aforemeantionad form [5R-1 .

(All amount:, are in ¥ lakh, unless otherwise stated Electranic Bank M&'?dlalé Witn lI'rElr'Elapt:Eil-::ury. )
Quarter Ended Year Ended 7. Pursuan o the provisions of Income-tax Act, 1961, dividend incorme will be taxable in
ﬁ-o Particulars 31.03.2024/31.12.2023(31.03.2023 | 31.03.2024 | 31.03.2023 the hands of eharaholdars and the Company is required o daduct tax at source from
4  (Audited) | (Unaudited)| (Audited) | (Audited) | (Audited) dividend paid t-::! shareholders at the prescribed rates. For the prescribad ratas for
Total revenue from operations | 70,339.39) 68,911.64| 68,816.64| 2,80,926.24| 2,69,993.58 L T e, e I B I, e e

FINErTronUeee BT e e oA oar Petore 7700 1016578 1961 and amendments thereof. The shareholders are reguesied o update their PAN

tax, Zxceptional and /orpextrao¥dinary items) - o S.056.861  39452.43)  27.531.25 I OREN : Z INI AP P ARE I S I IMI' I 'ED with the Company/ Regisirar & Share Transfer Agent (in case of shares held in
) . physical mode) and depositories {in case of shares held in demat mode), The detads
3 | Net profit/(loss) for the period/year (before tax, : ;. i1
after exceptional and for extraordinary items) 11,417.9 10,158.79| 8,058.86| 39,452.43| 27,531.25 CANSELHZ0DEZ007ELC1631592 ol TS ot s ch Gatagaty, of Shaiciaes and npceesiny tonial o) duckeaions
4 | Profit/(loss) for the period/year (before tax, | Reg. Off.: C-64, OKHLA INDUSTRIAL AREA PHASE-I NEW DELHI 110020 5 al50 available at the webisite of the Company at ww.himad.com 1
after share of profit/(loss)) of associate & joint 11,675.23 10,248.35| 8210.70]  39,921.79| 27,822.12 Email: cs@mymonteil.com website: www.mymonteil.com g Pur\f?-;unm g SE.E DI eE Shpsi SU e S o A ﬂr.lﬁe o
venture) : = T Listing Regulations, the Register of Members and Share Transfer Books of the

5 | Net profit/(loss) for the period/year after Tax 8,829.75| 7,597.17| 6,206.61| 29,959.09| 20,833.40 ) Quarter Ended [ Tewlve Month Ended Company will aithon closed from Saturday, 08 June 2024 to Thursday, 20 June 2024

6 | Total comprehensive income/(loss) for the 8,740.25| 7.622.64| 6,243.90 20 938.01 20.919.28 Particulars | 31 March 2024 | 31 December 2023 | 31" March 2023 | 31* March 2024 | 31" March 2023 [both days incluslva) Tor the purpose of AGM and to ascertain the names of Members
period/year (comprising profit for the period/year after T e S AR T . ' Audited | Unaudited Audited | Audited Audited who would be enfitied 1o receive dividend, if approved at the ensuing AGM.
tax and other comprehensive income after tax) . |;‘;?;::§?T&g§g - i;a:;::m T T T T 20» | L SRee L AT 4375.66 The above information is being issued for the information and benefit of 2 the Members of

7| Paid up equity share capital (face value of Rs.2 /- each) 594.63 594.63 594.63 594.63 594 .63 !Extraordinary items# ) ’ 2599 | 280.44 74.95 724.06 376.70 the Company in compliance with the applicable circulars sseed by MCA and the SEBI.

8./ Earnings per share (of Rs.2/- each) (not Net Profit / (Loss) for the period before tax (after Exceptional and/or 25.99 | 280,44 7495 724,06 376.70 For Himadri Speciality Chemical Ltd
annualised) Extraordinary items#) i Sd/-
Basi i 29.70 2555 20.88 100.77 70.07 | Net Profit / (Loss) for the period after tax (after Exceptional and/or 3151 237,29 53.80 529 66 251,92 ’

D?;S][Cd | : : . 1 : U7 | Extraordinary items#) : | : : : : Place: Kolkata Monika Saraswat
fute 29.70 25.55 20.88 00.77 70.07 | Total Comprehensive Income for the period [Comprising Profit / (Loss) for | 30.34 | 238.71 54.68 530.37 254.05 Date: 23 MEI]I' 2024 Cﬂmpﬂﬂy SEEIEtEW & Eﬂmpflﬂﬂ“ Officer
NOTE: the period (after tax) and Other Comprehensive Income (after tax)]
1.These consolidated financial results have been prepared in accordance with the recognition and measurement principles of Indian Accounting iEquity Share Capital (Face value of Re. 10/- each) | 1,566.89 1,566.89 1,566.89 1,566.89 _ 1,566.89 . g S
Standards (“Ind AS”), prescribed under section 133 of the Companies Act, 2013 read with relevant rules issued thereunder and in compliance with Reserves Excluding revaluation reserves as per Balance Sheet of previous 504.08 526.71 c . g
the regulation 33 of the SEBI (listing obligations and Disclosure requirements) regulations 2015. |accounting year (31.03.2023) 1 | 4 | o — ” !ﬂﬁﬁ !..:':f!..? ds
2.The above is an extract of the detailed format of period/year ended consolidated financial results filed with the stock exchanges under regulation Earnings Per Share (of Rs. 10/- each) (for continuing and discontinued |
33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015. The full format of these financial results are available on the gperations) - . CLASSIFIED AD DEPOT (CAD)
stock exchange websites. (URL-www.nseindia.com and www.bseindia.com) and also on above mentioned website of the Company. i; Eﬁ‘:ltc‘d ggi i g;z ggz i 8;;‘ 8 ;g Book classified ads at your nearest Express
. Diluted: . . . . . roup s au orise assirtie epolits
For and on behalf of the Board of Directors Note: The above is an extract of the detailed format of Quarterly/Annual Financial Results filed with the Stock Exchanges under Regulation EAST
Toti 5 ; : : : PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
Date: 23 May, 2024 Sharda Motor Industries Limited 33 of the SEB¥ (Listing and Other Disclosure R.equlrements) Regulz.itlons, 2015. The full format of the Quarterly/Annual Financial 52000087, 22235837, PREET VIHAR - AD BRIDGE COMMU.
. . Results are available on the Stock Exchange websites. www.mymonteil.com NICATION, Ph.: 9810029747, 42421234, 22017210,
Managlng Director SHAKARPUR : PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309890, 22519890, 22549890

WEST
JANAKPURI TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-

PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9310333777, 9211333777, 9810883377, NEW MOTI
NAGAR MITTAL ADVERTISING, Ph.: 25178183,
9810538183, 9555945923, MOTI NAGAR : UVVIA ADVER-
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
25980670, 20518836, VIKAS PURI : A AKAR ADVT. MEDIA
Ph.: 9810401352, 9015907873, 9268796133

CENTRAL
CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
PLACE : HARI OM ADVERTISING COMPANY Ph.:
9811555181, 43751196

NORTH
TIS HAZARI COURT : SAlI ADVERTISING, Ph.: 9811117748
KINGWAY CAMP SHAGUN ADVERTISING, Ph.:

JCK INFRASTRUCTURE DEVELOPMENT LIMITED

CIN:L70102KA1979PLCO03530
Regd Office: 309, FIRST FLOOR, WESTMINSTER BUILDING, 13 CUNNINGHAM ROAD, BENGALURU - 560 052
Email:investorsi@jckgroup.in, Webstte: www.jckgroup.in

Extract of the Statement of Standalone And Consolidated Financial Results for the Quarter and Year Ended 31st March 2024

(¥ in Lakhs)

Standalone Consolidated

SL

No

Particulars

Quarter Ended
31.03.2024

Previous
Quarter Ended

31.12.2023

Quarter Ended

31.03.2023

Year Ended
31.03.2024

Previous

Yaar Ended Quarter Ended

31.03.2024

Frevious
Quarter Endad

Quarter Ended
31.03.2023

Year Ended
31.03.2024

31.03.2023

31.12.2023

Previous
Year Ended
31.03.2023

9818505505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MIAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) PAAVAN ADVERTISER

H Ph.:
9311564460, 9311288839, 47057929

(Audited) | (Unaudited) | (Audited) | (Audited) |
905.67 |
-367.06 |
-324.29

(Audited) |
1426.97 |
57188 |
454 91 |

416.67 | 416.67 | 416.67 416.67 416.67 416.67

(Audited)
554 62
42 55
27.37

(Unaudited)
27760
67.51
-51.96

(Audited) | (Audited)
262 .87 8905.67
1385 | -367.06

AT -324.78

(Audited)
1426.97
571.86

454.91

SOUTH

A & M MEDIA ADVERTISING,
9811602901, 65181100, 26301008, KALKAJI : ADWIN
ADVERTISING, Ph.: 9811111825, 41605556, 26462690,
IMIALVIYA NAGAR : POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

CHATTARPUR Ph.:

1| Total Income 55462 277.60 262 87 |
2 | Net .F;F-D.flt':i:.l:ﬂﬁﬁ:l for the pericd (before Tax) 42 55 . _EJTEJ . 13&-5
MNat Profit’{Loss) for the period after Tax 2037 =51.96 A7
4 | Total Comprehensive Income (OCI} for the period . - ;
Equity Share Capital (F\V of 10 Each) 416.67 416.67 416.67

EPS from Continuing Operations

FARIDABAD (NEELAM FLYOVER) AID TIME (INDIA)
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) PULSE
ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
1092 :_|I\:G Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-

416.67

-1.25
-1.25

- Basic Diﬁ ]

0.66

0.66 |

.66

R
-1.25

L
017

0.78
-(.78

MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) :
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI
SAl MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA. NR GURUDWARA) :
TIRUPATI BALAJI ADVERTISING & MARKETING,
Ph.: 9818373200, 8130640000, 0120-4561000

-0.78 | 10.82

© om|  we2|

- Diluted RDX ADVERTISING,

The above is anexiract to the delailed Standalone and Consolidated financial results for the quarter and yearended March 31, 2024 filed with the Stock Exchange under regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements ) Regulations 2015. The Full format of the said financial results are available in the wabsite of the company |.e www jckgroup.infinvestors and also in Metropolitan Stock Exchange of India Limited e www.msei.in

respectively For and on behalf of the Board of Directors
Sd,-
Krishan Kapur
Managing Director

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact -

Date : 23.05.2024
Place : Bengaluru

ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com

financialexp.epaptin New Delhi
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PM Narendra Modi's charge that Congress wil

run bulldozer on Ram temple 'complete lie'

Times Day News

New Delhi, 23 May:
Congress chief Mallikar-
jun Kharge has rubbished
Prime Minister Narendra
Modi's charge that the
Congress will run a bull-
dozer on the Ram temple if
it comes to power, saying it
is a "complete lie" and the
party respects all sects,
religions and honours ev-
eryone's faith.

He also asserted that
the Congress has been
in power for 55 years but
has never stopped anyone
from worshipping any-
one or has taken away
anyone's mangalsutra,
as claimed by the prime
minister.

"This is a complete lie.
They talk like this only.
No one from our party
has spoken like this and
neither is it written in the
Constitution. We respect
all sects and religions and
honour everyone's faith,"
Kharge said in an inter-
view with PTI.

He also said that help-
ing the poor in any com-
munity is not appease-
ment, as alleged by the
BJP."People were earlier
living happily, but the BJP
and Modi ji have done the
work of dividing people
for their votes. They do
such things for votes and
accuse others of using

the bulldozer," Kharge
asserted.

He also accused the
BJP of creating false pro-
paganda against the Con-
gress every time it came
out with schemes to help
the poor during the UPA
government. He said the
prime minister is now ac-
cusing them for practising
the politics of freebies.

The Congress chief
said when the party first
brought MGNREGA, Food
Security Act, Rural Health
mission, the BJP opposed
them. He also cited land
reforms and nationalisa-
tion of banks which were
opposed by the BJP.

"Whenever we intro-
duced schemes for the
poor, they criticised them.
Now we are talking of
giving double ration to the
poor," he said.

Brushing aside crit-
icism of practising pol-
itics of appeasement,
the Congress chief said,
"Stopping 'anyay' (injus-
tice) on any community is
not appeasement. They
(the BJP) try to polarise
during elections. They try
to project anything we do
as appeasement. | would
only say that the BJP does
appeasement politics. By
giving the poor something,
or giving scholarship to
the poor, giving education

through special schools for
Muslims cannot be termed

the Congress chief said it
is to ensure giving some-
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as appeasement,” Kharge
noted.On BJP's attack that
the Congress wants to
give religion-based quotas
and that is why the call
for raising the reservation
ceiling, he said it is meant
to provide reservation for
the poor."In Tamil Nadu,
there is 69 per cent reser-
vation. Is it for Muslims?
We are saying we will raise
the limit like in Tamil Nadu.
How do the Muslims come
in? We want to provide
reservation for economi-
cally weaker sections and
do Muslims not come in
them? "They try to create
misunderstanding about
everything and whatever
we do, everyone will get
that. It will be for all," he
asserted.

Justifying the demand
for holding a caste census,

thing to communities have
been left out in the past.
"Wherever the poor
need to be helped, back-
wards need the help, we
will create a policy for
them. Just like Jawaharlal
Nehru formulated the five-
year plans, similar things
have to be given to those
who have not been given
the benefits of develop-
ment so far. We are not
snatching anyone's rights.
"Whenever such things
happen the BJP does such
kind of propaganda. They
used to do such things
when land reforms were
brought in, when nationali-
sation of banks happened.
They create such misin-
formation. These people
are of feudal mindset, that
is why they speak such
things," the Congress chief

said.Earlier, he said, we
promised to provide Rs
72,000 per annum and
now we are saying we
would give Rs 1 lakh to
the poor. The Congress
has done so in Karnataka,
Himachal Pradesh and
Telangana.

"We are doing it for the
poor. This money will go to
the poor and that will help
increase their spending.
Our schemes for the poor
are running successfully,
but the BJP has given Rs
16 lakh crore loan waiver
for the rich businessmen,
why can't they give Rs one
lakh to the poor. We will
help put the economy back
on the rails once our gov-
ernment comes to power,"
he claimed.

On the recent turmoil in
the stock markets, Kharge
said it is the economists
who have to ensure that
the economy is strength-
ened."Modi ji says if he
is not there, things will be
destroyed. But, during the
NDA government under
Modi ji the country has
come under Rs 155 lakh
crore debt, whereas it
was only Rs 55 lakh crore
debt during Congress time
even after years of being
in power," he said, assert-
ing that "They try to hide
their mistakes and instead
blame us."

Exploring epic battles of Mahabharata to
enrich nation's outlook in defence

EMS Agency
Uttarakhand, 23 May:

The Army has explored
the epic battles of the Ma-
habharata, heroic exploits
of eminent military figures
and India's rich heritage in
statecraft under a project
that aims to enrich the
nation's outlook in the de-
fence domain, Army Chief
Gen Manoj Pande said
on Tuesday.The project
‘Udbhav', launched last
year, delved deep into
ancient texts such as Ve-
das, Puranas, Upanishads
and Arthashastra, and it
has revealed substantial
intellectual convergences
between eminent Indian
and Western scholars, he
said.

The Army chief made
the remarks at a con-
ference titled 'Historical
Patterns in Indian Stra-
tegic Culture'.The project
‘Udbhav' aims to promote
indigenous discourse in
the Army by integrating
India's ancient strategic
acumen into contempo-
rary military domain with a
focus on making the force
"future-ready".

"The project has delved
deep into ancient texts
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such as Vedas, Puranas,
Upanishads and Artha-
shastra, which are rooted
in inter-connectedness,
righteousness and ethical
values," the Army chief
said.

"Furthermore, it has ex-
plored the epic battles of
the Mahabharata and the
strategic brilliance during
the reigns of Mauryas,
Guptas and Marathas,
which has shaped India's
rich military heritage," he
said.

The defence ministry
last year said project Ud-
bhav is designed to weave
a strategic vocabulary and
conceptual framework that
is deeply embedded in
India's philosophical and
cultural heritage.

“It is worth mentioning
that project Udbhav has
revealed substantial in-
tellectual convergences
between eminent Indian
and Western scholars,
highlighting the resonance
between their thoughts,
philosophies and perspec-
tives," the Army chief said.

He said it has cata-
lysed exploration into new
areas, by unveiling In-
dia's tribal traditions, the
Maratha naval legacy,
and the individual heroic
exploits of military figures,
particularly women.

"The project strength-
ens the whole-of-nation
approach, by fostering
civil-military collaboration
among academia, schol-
ars, practitioners and mil-
itary experts," Gen Pande
said.

Such collective efforts
broaden the scope of
study of ancient India's
defence and governance,
and enrich the nation's
strategic outlook, he said.

"As we explore more
into our military heritage,
we understand that un-
dertaking such projects
remains a continuous en-
deavour. The vast experi-
ences, sacrifices and tri-
umphs of battle-hardened
Indian armed forces, will
continue to shape our stra-
tegic culture," the Army
chief said.

"I am confident that the
project's findings in the
form of 'Udbhav Com-
pendium' shall benefit the
Indian Armed Forces to
remain progressive and
future-ready, by drawing
insights from the nation's
historical military wisdom,"
he added. 'The project
'Udbhav', launched last
year, delved deep into
ancient texts such as Ve-
das, Puranas, Upanishads
and Arthashastra, and it
has revealed substantial
intellectual convergences

between eminent Indian
and Western scholars,' the
Army chief said

The Army chief also
hailed the celebration of

the history and heritage of
the Indian armed forces."It
is heartening to see that
the history and heritage of
the armed forces is being

Jaipur, Friday 24 May 2024

l Genetic sequences with origins in ancient viral infections

active in human brain linked to psychiatric

EMS Agency
New Delhi, 23 May:

Thousands of genetic se-
quences with origins in
ancient viral infections are
active in the human brain
and contribute to sus-
ceptibility to psychiatric
disorders such as schizo-
phrenia, bipolar disorder
and major depressive dis-
order, researchers said in
a study released on Friday.

Their study has identi-
fied two sequences from
human endogenous ret-
roviruses (HERVs) as-
sociated with a risk for
schizophrenia, one HERV
sequence associated with
the risk of both bipolar dis-
order and schizophrenia,
and one associated with
the risk of depression.

Although earlier re-
search had hinted that
HERV sequences may
play a role in major psy-
chiatric disorders,

the new study is the
first to demonstrate that
a specific set of HERV
sequences active in the
human brain enhances the
risk of the disorders.

The findings were pub-
lished on Wednesday in
the journal Nature Com-
munications.

“Our results suggest
that these viral sequences
play a more important role
in the human brain than
originally thought,” said
Timothy Powell, a study

team member and senior
lecturer in genetics and

neuroscience at King’s
College.He said that spe-
cific HERV activity profiles
appear associated with an
increased susceptibility
for some psychiatric dis-
orders.

Scientists have known
for two decades that 8 per
cent of the human genome
is made up of HERV se-
qguences that originated
from ancient retroviral
infections over 1 million
years ago.

The sequences inserted
themselves in the genome
and multiplied through a
copy-paste mechanism.
Earlier studies have col-
lectively catalogued some
14,968 HERV sequences,
representing over 60 retro-
viral families.

Genome researchers
have hypothesised that
some of these so-called
fossil virus sequences,
which were once dis-
missed as “junk DNA”,
may control the activity
of nearby genes.The first
hint of a role for HERV
sequences in psychiatric
disorders emerged in

2001 when medical re-
searchers at the Johns
Hopkins School of Med-
icine in the US identified
retroviral genetic material
in the cerebrospinal fluid
and brains of individuals
with schizophrenia.

The evidence has
grown over the past two
decades through studies
hinting at HERV sequenc-
es influencing bipolar dis-
order and schizophrenia
among other neurological
disorders. Earlier studies,
however, relied on small
sample sizes, limiting the
reliability of their findings.

Powell and his col-
leagues analysed data
from genetic studies that
involved tens of thou-
sands of people, both
with and without psychi-
atric disorders and from
792 post-mortem brain
samples to look for con-
nections between HERV
activity and psychiatric
disorders.

“Our study was better
able to circumvent the lim-
itations of earlier studies
because we used HERV
expression with better pre-
cision alongside data from
large genetic studies and
analysed thousands of
people with mental health
conditions and unaffected
individuals,” Powell told
The Telegraph. This is
something no other study
has done, he said.

Rodrigo Duarte, a re-
search fellow at King’s
College and the study’s
first author, said the HERV
sequences are not just
“junk DNA”.

“We find nearly 5,000
HERV sequences ex-
pressed in the brain. The
expression of HERVs cor-
relates with genetic risk to
(some) psychiatric disor-
ders,” Duarte said.

Scientists have known
for two decades that 8 per
cent of human genome
is made up of HERV se-
quences that originated
from ancient retroviral
infections over 1 million
years ago.

Omar questions PDP's allegiance to INDIA bloc,
accuses Mufti of targeting only NC not BJP

Times Day News
Pahalgam , 23 May: Former Jammu and

elections.Abdullah, who kickstarted the final
round of campaign in Anantnag-Rajouri seat,
questioned the PDP's stance on the
BJP, highlighting the absence of any
active canvassing by Mehbooba Mufti
in favour of the Congress or the INDIA
bloc, and against the BJP in places like [}

Congress or the INDIA bloc against the BJP.

FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
[INDO ALUSYS INDUSTRIES LIMITED]

RELEVANT PARTICULARS

Udhampur and Jammu.
"She didn't campaign against the BJP

.| Name of corporate debtor

Indo Alusys Industries Limited

2. | Date of incorporati

jon of corporate debtor 17.10.1979

3. | Authority under which corporate debtor is
incorporated / registered

Registrar of Companies (ROC) Delhi

Kashmir chief minister Omar Abdullah has
criticised the PDP chief Mehbooba Mufti,
questioning her allegiance to the INDIA
bloc and the PAGD, and alleging she never
campaigned against the Bharatiya Janata
Party (BJP), solely targeting his National

Conference.

Reiterating the unity of the Peoples Alliance
for Gupkar Declaration (PAGD) and its joint
efforts during elections, Abdullah said the
People's Democratic Party's decision to dis-
tance itself from the grouping was driven by
self-interest rather than any ideological issue.

"There was a method that they did. As far
as the PAGD is concerned, the PAGD is in-
tact. The PAGD fought this election together,
whether it was the Awami National Confer-
ence, CPI(M) and the NC, it was only the
PDP that moved away," the NC vice president
told PT1.The PAGD was formed by six parties
which also included the CPI and Sajad Lone's
People's Conference. However, Lone's party
moved away after defeat in the local body

&t in Udhampur, nor did she campaign in
i Jammu. So how can she claim to be
g part of the INDIA bloc? How can she |®
§ claim to be againstthe BJP? Sheisonly |7
against the NC, she is not against the [
BJP," Abdullah said.The Anantnag-Ra-
jouri seat goes to poll in the sixth phase on
May 25.Abdullah accused the PDP of fos-
tering animosity against the NC, saying the
party had been consistently criticising the [
NC for the past two years Without directly |
naming the PDP's Srinagar Lok Sabha can-
didate Wahid Para, Abdullah pointed out that
as he resumed political activities after being [
released from jail, his initial speeches were
aimed against the National Conference,
indicating a deliberate PDP strategy. "So
clearly, the PDP did that by design. There
was a method that they did...For the PDP,
this alliance was not about ideology, it was
self-interest. They wanted a seat from the NC
which they did not get. For us and for other
constituents of PAGD even INDIA bloc, this
was ideological.

"The PAGD was never an electoral un-
derstanding but the INDIA bloc was. | ask
the PDP where is their campaign against
the BJP, tell me one place where Mehboo-
ba Mufti had gone and campaigned for the

Identification No. of corporate debtor

4. | Corporate Identity No. / Limited Liability

U74999DL1979PLC009937

office (if any) of corporate debtor

5. | Address of the registered office and principal

B-292, Office No. 303, Chandra Kanta Complex,
New Ashok Nagar, New Delhi - 110096.

Insolvency commencement date in
respect of corporate debtor

17.05.2024

resolution process

Estimated date of closure of insolvency

13.11.2024

Name and registration number of the

resolution professional

insolvency professional acting as interim

Satish Kumar Chugh
IBBI/IPA-003/IP-N00270/2020-2021/13196

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

111-B, Pocket-F, Mayur Vihar Phase-ll,
Delhi-110091

Email: skchughtti@gmail.com

10. | Address and e-mail to be used for
correspondence with the interim
resolution professional

116-A, Pocket -F, Mayur Vihar Phase-Il,
Delhi-110091

Email: cirp.indoalusys@gmail.com

. | Last date for submission of claims

31.05.2024

by the interim resolution professional

Classes of creditors, if any, under clause(b) | NA
of sub-section (6A) of section 21,ascertained

a class (Three names for each class)

13. | Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in| NA

(a) Relevant Forms and

are available at:

(b) Details of authorized representatives

(a) http://ibbi.gov.in
(b) Not Applicable

againstentry No. 10.

support of their claims.

Form C- for claims by Financial Creditors,

Date :23.05.2024
Place: New Delhi

Notice is hereby given that the National Company Law Tribunal, Bench-V has ordered the
commencement of a corporate insolvency resolution process of the Indo Alusys Industries
Limited on 17.05.2024 in Company Petition (IB) No.519/(PB)/2022.

The creditors of Indo Alusys Industries Limited, are hereby called upon to submit their claims with
proof on or before 31.05.2024 to the interim resolution professional at the address mentioned

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means. The proof of
claims is to be submitted by way of the following specified forms along with documentary proof in

Form B-for claims by Operational Creditors (except Workmen and employees),

Form D- for claims by a workman and employee,

Form E- for claims by authorized Representative of workmen and employees,

Form F-for Claims by creditors other than financial creditors and operational creditors.

In order to get the copy of form, you may download the above mentioned forms from the website
http://ibbi.gov.in as prescribed under the Insolvency and Bankruptcy Board of India (Insolvency
Resolution process for corporate persons) Regulations, 2016

Submission of false or misleading proofs of claim shall attract penalties. All claimants are advised to
invariably mention their PAN, email id and phone numberin the claim forms.

Rgn. No. IBBI/IPA-003/IP-N00270/2020-2021/13196

-Sd/-

Satish Kumar Chugh
(Insolvency Professional)
Interim Resolution Professional
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